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DR. AMAR PATNAIK (Odisha): Sir, | associate myself with the Special Mention
made by the hon. Member.

SHRI BHASKAR RAO NEKKANTI (Odisha): Sir, | too associate myself with the
Special Mention made by the hon. Member.

(At this stage, some hon. Members left the Chamber.)

it Tl : ST ST IR fhaT B, SHBT IfeShR BRA 8! ... (@GHT). .. This is not
a good practice. Now, Shri M. Shanmugam; absent. Shrimati Seema Dwivedi.

Demand for early resolution of All-India Strike by Junior Resident doctors
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DR. AMAR PATNAIK (Odisha): Sir, | associate myself with the Special Mention made
by the hon. Member.

LT. GEN. (DR.) D.P. VATS (RETD.) (Haryana): Sir, | also associate myself with the
Special Mention made by the hon. Member.

OBSERVATION BY THE CHAIR

2t AT : AT AT, Sl AT B HAl o 519 faw &1 vRerg 391 3R
BIS9 «1 Y WP <1 92 $© Fewil ®l (e d faar 131 5, 396 IR § 8 Al
BT e I AN & IR H 39 GHI $ Ta] dbal 17|

& qArT AEdT § 6 10 ARG Bl il 9T g3, S9P R § H 11 IR DI
BTSN | I8 HIH fHdT &T: "Hon. Members, | rise in deep anguish to place on record
the way this august House is being subjected to sacrilege and that too propelled by a

sense of competition among some sections of the House since the commencement of
this Monsoon Session. Everything said or done, violating, hurting or destroying the
sacredness of any place amounts to an act of sacrilege. We are a land of temples,
churches, mosques and gurudwaras. These are holy places with demarcated sacred
areas which are known as sanctum sanctorum. The Parliament, the apex legislature
of our country, is regarded as the temple of democracy. The Table area where the
officers and the reporters of the House, the Secretary-General and the Presiding
Officer are seated is considered as the holy sanctum sanctorum of the House.
A certain degree of sacredness is attached to this place. In our temples, devotees
are allowed only up to that place and not beyond. Entering this sanctum sanctorum
of the House, in itself is an act of sacrilege and it has been happening quite often in a
routine manner. | am distressed by the way this sacredness was destroyed yesterday.
While some Members sat on the Table, some others climbed on the Table of the
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